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common  determination  of  the 

nation to carry out and improve 
the targets and aims set out in it; 
and further  calls upon all  the 

citizens of India to work whole­
heartedly for the full and timely 
realisation  of the  targets  and 
aims of the  Second Five  Year 

Plan”.

The motion was adopted.

DATE OF NEXT SESSION

Mr. Speaker:  A  recommendation
has been made to tiie President to call 

the next session on the 14th Novem­

ber, 1956.

Sbri Kunath: Not 12th?

Mr. Speaker: 14th.

Shri Kamath;  I suppose it is be­

cause it is the Prime Minister’s birth­

day.

Mr. Speaker: The President has to 
ict on the advice of the Govemmmt; 
the Government is entitled to give 

advice.

The House has done excellent work 
in regard to the States Reorganisation 
Bill, the Constitution  (Amendment) 

Bill and also the Second Five Year 
Plan.  All  the  Members  of  the 
House—aU sections—can  very  well- 

congratulate themselves.

Shri Kamath: We congratulate you 

also.

Mr. Speaker: The House will now 

stand adjourned sine die,

6-30 P.M.

The Lok Sabha Oien adjourned 
sine die.




